
General Insurance

SECTION I - STANDARD FIRE AND SPECIAL PERILS 

IMPACT DAMAGE DUE TO INSURED’S OWN RAIL/ROAD VEHICLES, FORK LIFTS, CRANES, 
STACKERS AND THE LIKE AND ARTICLES DROPPED THEREFROM 

Attached to and forming part of the Policy No. 

In consideration of an additional premium , it is hereby agreed and declared that the policy is extended 
to cover loss and/or damage caused due to impact by direct contact to Insured’s property caused by 
Insured’s own Rail/Road Vehicles, Fork lifts, cranes, stackers and the like and articles dropped therefrom.
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